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Name of the NE State 2012 2013 2014 2015
{up to 15th April)

Assam 27 35 168 03
Meghalaya 36 30 24 06
Tripura NIL 01 01 NIL
Arunachal Pradesh 05 02 02 NIL
Nagaland 08 11 01 01
Manipur 21 28 16 07
Mizoram NIL NIL NIL NIL

The number of civilian casualties increased in the North —Eastern States in the year
2014 due to killing of 143 civilians in terrorists’ attacks by National Democratic Front of
Bodoland (Songbijit) in the State of Assam. The incidents of casualties of civilians have
reduced in the States of Nagaland and Meghalaya. In the States of Tripura and Arunachal

Pradesh the incidents were the same in the year 2014 in comparison to 2013.

(b) Yes, Sir. Incidents of communal violence decreased last yvear. The details of

communal incidents in the country during the years 2013 and 2014 are as under:

Year Number of communal incidents
2013 823
2014 644

Deteriorating condition of World Heritage Sites

#72. SHRI KIRANMAY NANDA : Will the Minister of CULTURE be pleased to

(a) whether it 1s a fact that Intemational Union for Conservation of Nature has

expressed concern over deteriorating condition of World Heritage Sites in India;
(by if so, the reasons thereof; and

(c) the steps Government proposes to take to improve condition of World Heritage

Sites of the country?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH
SHARMA) : (a) and (b) No. Sir.
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(¢) Aarchaeological Survey of India constantly monitors the Cultural World
Heritage sites of this country as per the Operational guidelines of UNESCO and Ancient
Monuments and Archeological sites and Remains Act (AMASR) and are in a good state
of preservation. All the Natural sites are either protected under the Wild Life (Protection)
Act 1972 or the Indian Forest Act 1927 or relevant State Forests act and are monitored by

the Ministry of Environment and Forest.
Assistance sanctioned/disbursed to NSFs

T%#73. SHRI RAMDAS ATHAWALE : Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(a) the sport-wise details of sanctioned and distributed assistance to National
Sports Federations (NSFs) during the last three years for sending different teams abroad

for getting training and participating in international tournaments;
(by the criteria for scrutiny of the above expenditure;
(c) whether the distributed amount has been used appropriately; and
(dy 1f so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI SARBANANDA SONOWAL) : (a) Sir, promation and development of
specific sports disciplines is mainly the responsibility of the concerned National Sports
Federations (NSFs). Govemment supplements the efforts of the NSFs by providing
financial assistance to them under the Scheme of Assistance to NSFs for various activities
such as holding coaching camps for national level sportspersons, zonal and national
championships for sub-junior, junior and senior categories, organizing International
tournaments in India, traiming and participation of sportspersons/teams in international
tournaments abroad, procurement of sports and sports science equipment and consumables,
engagement of foreign coaches/experts to train athletes, etc. as per agreed Long Term
Development Plans. Details showing the amount of financial assistance given by the
Government to supplement, infer-alia, the aforesaid activities of the various NSFs during

last three years are given in the Statement (See below).

(byto (dy With a view to ensuring proper utilization of Government funds, NSFs
are insisted upon to ensure timely submission of utilization certificates and audited

accounts. The Government has already put in place a system to ensure accountability by

TOriginal notice of the question was received in Hindi.



